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members for being members of the 
Executive Council, the reconstitution 
of the Council has also been delayed.

Appointments of Deans  of  Facul­
ties, Heads of Departments of Studies 
etc., have also been made according 
to the provisions of the Amended Act.

Norms fixed for starting new Universi­
ties

7068. SHRI SHANKERRAO 
SAVANT:

SHRI S. L PEJE:

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state;

(a) whether any norms have been 
fixed for starting  new Universities; 
and

(b) if so, the salient features there­
of?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN): (a) and
(b). On the recommendations of its 
Committee on New Universities, the 
University Grants Commission is con­
stituting a  Working  Group to lay 
down criteria for the establishment of 
new Universities and University Cen­
tres during the Fifth Five Year Plan.
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Setting up of Food Corporations by 
States

7070. SHRI M. RAM GOPAL 
REDDY:

SHRI K. M. MADHUKAR:

Will the Minister  of AGRICUL­
TURE be pleased to state:

(a) whether some  State Govern­
ments have requested the Centre to 
have their own Food Corporations;

(b) if s°. the names of such States; 
and

(c) the reasons advanced for sug­
gestion  and  the  reaction of  the 
Government thereto?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  AGRICULTURE 
(SHRI  ANNASAHEB P. SHINDE):
(a)  to (c). Yes, Sir. Some of  the 
State Governments like West Bengal, 
U.P., Madhya Pradesh, Gujarat  and 
Bihar have proposed to set up their 
own Food  Corporations or separate 
Organisations in the nature of Public 
Corporations.  The  main  reasons 
advanced by the State Governments 
are:—

(i) that the Food Corporation of 
India has  become  too un- 
wiedly as an organisation and 
is unable to meet the special




